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GOVERNMENT OF ASSAM

ORDERS BY THE GOVERNOR

DEPARTMENT OF HOUSING AND URBAN  AFFAIRS

NOTIFICATION
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KAVITHA  PADMANABHAN,

Commissioner & Secretary to the Government of Assam,

Department of Housing and Urban Affairs.
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Lexcuria Lawyers LLP <office.advocate.madhumita@gmail.com>

Advance service in matter of Rejoinder in matter of Nagarik Swartharaksha
Sangram Parisad vs State of Assam & Ors. [O.A. NO. - 83/2024/EZ
1 message

Lexcuria Lawyers LLP <office.advocate.madhumita@gmail.com> Fri, Sep 26, 2025 at 3:28 PM
To: mrdey@rediffmail.com, shayamvar_deb@hotmail.com, routsattik@gmail.com, surendra kumar
<surendra_kr15@rediffmail.com>

Dear Sir,

PFA.

--
With Regards

Office of Advocate Madhumita Bhattacharjee
1921, J Block, Opposite Ariston Hospital, C.R. Park,
New Delhi-110019
Mob. No. 7011332809

Chamber No. 807, Additional Building Complex,
Supreme Court of India,
New Delhi-110001
Telephone No. 011-43029802

REJOINDER_NAGARIK_FINAL.pdf
11593K
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